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hri h. 1. Larlaich, 
Inspector- Central Excise, 
hharirohar (Kutch) 	 ... Ann linant. 

V/s. 

The Collector of Customs 
& Central Excise, 
Centre Point i3uiid.ing, 
£C1ra1T1s1nhJi oaa, 
Rajicot. 

The Chief Accounts Ofricer, 
Customs & Central Excise, 
Centre Point Euiiding, 
haransinhji Ro-ad, 
flaj}ot. 	 ... Pesond.nts. 

Corani : Han'ole Mr P.H. Triveaj 	: Vice Chsirean 

Eon' ble Mr. P.M. Joshi 	Judicial Merrdr 

ORDER 

6.10.1987 

Per; Hon'hle Hr. P.H. Trivedi , Vice Chairman 

1-leard learnedi advocates r.R.h.8atod.ja and 

1r.J.D. Ajruera for the an:licant and the; re spondents. 

Thepc-Li . ioner ned. apocaled against the order 

d.eud. 13.3.1986 on 9.1.1987 and the aopellate authority 

viz. Collector of Central Excise rejected the aneals 

on the ground of its beinq bar 	limitation by 

an order dated 13.1.1987. It is directed. that the 

need petition be restored on file as delay had occured. 

on 	ccount of various factors which L6s some justifica- 

tion ex-facie. Ear of limitation on this account be 

unerefore condoned. pneal be disoosed of within the 

:eriod of six months from the fate of this order. 

ith this observation, the case Is diisosed of. 
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